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Policy Planning Committee of Ministry
of External Affairs

480e2. SHRI RAM PARKASH

TRIPATHI : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state :

(a) whether the Policy Planning
Committee of the Ministry of External
Affairs is still functioning and if so, the
composition thereof ; and

(b) whether there is  proposal to
associate suitable experts in the fields of
cultural affairs, cxternal economic rela-
tions, Information Services with  the
functioning of this Committee on whole
tme or part time basis ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI S. KUNDU) (a) Yes, Sir.
The Policy Planning Committee is come
posed of the Secretarics of the Minisury of
External Affairs with the Foreign Secretary
as the Chairman. Wheaever specific issues
concerning their departments and areas of
competence arc¢ concerned, other Sec-
remrries of the Government of Indiz arc
ay iad inviteex. The Joint

in the Policy Planning Divoion
of the Pelicy
Pl’mmg and Review Committee.

~(b) Yex, %r. The Goncrnmews
degives that the Commitree ghould bave
gres®er contacts with in the ach-
demic and eultural fields to take mami-
mum advantage of available expertise
on foreign policy in the country, There
is already in existence liaison between
commmce and comemcd scholars, aca-

chru U Y
Ingtitute of.D:ﬂmg amd
m! the IndSan Couneil oanrlm.

of inmitutionakiting theac
con-ca on a continuing Basiy is being
looked into.
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Hijacking of Ind.l.nn‘ Alirlines Plane
daring Emnsrgency

4804. SHRI SAMAR GUHA :
SHRI KANWAR LALGUPTA :

Will the Minislcr of EXTFRNAL
AFFAIRS be pleased to state :

(a) whether an aircraft to the Indian
Aiclines while fiyk om Delhi w. Jai
was Bijacked to Pakistan during
Emecrgency ;

(b) if so, whether facts about the
Mluntgies of dwe Mjackws and con-
cemions made to them by the Government
of Indin weve kept usdisciosed by the
former Governzment ; and

{c) if s0, what happened to those
what rale -u, ph.yd by
in regard to

(d) whether Government have eome
across the facta about—

(i) the identities of the hijackers ;

(ii) their purpose far hijacking
Indian aiscralt ;

(iii) conditions of theirrelrase ¢ and

(iv) the role phyed by Pakistan Gos
vernment in  regard ‘to the
hijackers ;

(¢) if so, facts there about ?

THYMINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
SHRI S. KUNDU) : (a) to (¢). An
dian Airlincs Boeing-737 aircraft wasg
hijacked to Lahore on September 10, 1976,
ile om a scheduled flight (No. 491)
between Delhi and Jaipur on the Deihi-

Jaipur-Aurangabad-Bomsbay sector.
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